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actually happenzd there, which obvi-
. ously prompted the hon. Members to
sring this question here, ts that Iran
18 negotiating with Russia for the set-
ting up of a steel plant with Russian
help ang co-operation. Last year, they
approached us, “to find out whether
we would like to supply to them
technicians, and managerial staff etc.;
their engineers came here last year;
they went round and saw cur steel
plants and were greatly impressed.
That is where the matter rests. Once
their negotiations are over, then they
will contact us again.

Statement by U S, Ambassador in
India

4

*578. Shrimati Suseela Gopalan:
Shri A. K. Gopsalan:
Shri K. Ramanl:
Shri Ram Kishan Gupta:
Shri H. N. Mukerjee:

Wil] the Minister of External Affairs
b> pleased to wtate:

(a) whether the attention of Gov-
ernment has bcen drawn 'o a siate-
ment by the U.S. Ambassador in
‘American Reporter’ attacking some
political parties in India for their
criticism of U.S. Aid to India: and

{h) if so0, Government's reaction

thereto?

The Deputy Minister in the Minls.
try of External Affairs (Shri Surendra
Pal Singh): (a) We are aware of
articles published in the *“American
Reporter” by the U.S. Ambassador in
India on varioug topics but no article
attacking any political parties in India
has come to our attention:

(b) Does not arise.

Shrimati Buseela Gopalan: May I
know whether his attention has been
drawn to 3 report published in the
Amaerican Reporter, dated 28th April,
under the heading "Ambassador’s Re-
port” which directly attacks the poli-
cles pursued by the communists in
thiy countey?

JYAISTHA 20, 1889 (SAKA)

Oral Answers 5798

The Minister of Defence (Shri
Swaran Singh): We saw the article
which was published in the American
Reporter The reply that the Deputy
Minisier has read out is the reply
givin after studying carefully the
article as it appeared in the American
Reporter,

Shri Ram Kishan Gupta: May I
know the name of the politica} party
mentioned in this articie”

Shri Swaran Singh: The name of

any political party as such is not men-
1ioned.

Shri Umanath: Communists in India
are reforred to 1n five places.

Shri Swaran Singh: 1t is correct
that there is mention there that the
communists are crticising the food aid
to India and he has given the
reasons

Shri Umanath: It s all a concoction
of lies,

Shri Swarap Singh: It is true that
communists are mentioned, but not the
communist party, I am not defending
1t T am just giving nformation.

Shri H, N. Mukerjee: Sinc2 we hear
a great dea) abou ours being a demo-
cratic country with a Parliament func-
tioning, on account of which we
cannot do certain things, when this
American Ambassador refers to the
communists over and over again and
criticises them as perverse and un-
patriotic people whg are acting against
the interests of India and its relation-
shio with other foreign countries, do
1 take it that the reference to com-
munists is interpreted by the Ministry
fat-headedly as not implying the com-
munist movement in this ecountry,
which is represented bodily in this
House?

Shri Swaran Singh: There are two
communist parties in this House. Im
that article, there is no mention of the
communist party as such, There s
mention of communists having critd-
cised the US. Aid. He has given his
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reasons why he does not accept that cri-
teoism. I am not defending what he has
done, But I am giving the iniormation to
the House. It is for the House and the
country tp judge as to whether thus
amounts Lo criticising a political party.
Criticism has been levelled against the
American Govornment which he rep-
resents and it i1s gne of his duties to
improve the relations betweepn India
and the US A Alsy, 1t ts not uncus-
tomary for Ambassadors 1o meet cer-
tain critictsm that might be put across
mn the country to which they are ac-
crodited. if they feel that it comes in
the way of development 2f {riendly
relations between the couniry which
they represent and the country to
which they are accredited

Shri H. N, Mukerjee: Do 1 take it
that the minister 1mplies that the
Ambassador of a capitalist country cor
a socialist country 1s at lberiy in this
country to criticise the communistg o1
the capitalists or whoever else it may
be, openly in a periodical printed,
published and largely freely distribu-
cd on a large scale 1n this country®
Do I take it that that 1s the view of
the Gavernment®

Shri Swaran Singh: OQur ‘iew 15
quite clear So far as our political
set-up 18 concerned il 1s for eacn of
us to criticise the other political part-
1ex in the country gnd nn outside
Ambassador, whether he is from a
communist country, a socialiat coun-
try. a capitalist country, a non-aligned
country or an aligneg country, can
criticise any of the political parties in
the country Bult I would only
humbly place before this hon. House
whether in those cases where some
parties, may be the Jan Sangh, the
Congress Party or the Communist
Party, criticise the actions of a coun-
try which that Ambassador reprasents
or that High Commissioner represents,
that foreign diplomat is entitledq to
meet that eriticism or not snd in
meeting that criticism if he observes
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a certain decorum and does not cross
a certain limit it is for us to consider
and for this Parliament to consider
whether, in view of th2 lreedom of
expression that we adhere to, we
should not permit people who are
criticised to offer theiwr version of the
criticism that is levelled. I do not
offer any comment, I do not pose that
problem before thia House.

Shri BedabTata Barua: Ip view of
what practically all the members of
anothe Embassy, the Chinese
Emtassy. have done, from the throw-
inz of ston s to manv other things,
ind their mother country has been
even praposing to hack some of us to
drath 12 1t not necessary 10 worry less
about what a particulay Ambassador
nmight be writing in a foreign journal
particularl, when his vie~¥s regarding
some of the political parties in India
ne th> Government'’s view i< already
well known

Shri Swaran Singh: I could not fol-
low the hon Member's question

An hon. Member: 1t 15 an opinwon.
not a question

Sbri Umanath: The hon. Minister
iust now said that in reply to criti-
cisms by the polifical parties in our
country against foreign countries
whether the foreign country repee-
sentatives are justified in replying to
those criticisms and defending them-
selves is a matter for this House to
judge. 1 would like to know what is
the position of the Goverrment. If
political parties in this country do
criticise foreign countries about their
policles towards our country, does the
Government think—I want to know
your pofTtion and your reaction—that
the Ambassador was correct in only
replying in the journal. When in the
case of North Vietnam certain book-
lets about American atrocities in

. North Vietnam were circulated here

the Government took action to see
that those lexflets were not circulated,
may | know whether the Governmaent
approached the Ambamssdor o me
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that that journal was not circulated
here?

Shri Swaran Singh: Each case will
have to be examined on its merit.

S8hri Vasudevan Nair: The cat is
now out of the bag. You are shame-
lessly defending the American Am-
bassador.

Shri Swaran Singh: I would not
say, for instance, he is shamelesaly
attacking the Ambassador of another
coun ry, because we do not advance
cach other's view points or arguments
by calling names. So it 13 very un-
fair to make an assertion of that type.
I am quite all right if I tow his line,
but if my wview is not palatable to
him and he goes to the length of using
such expressions as “shameless”, 1
strongly resent such an attitude. That
really lacks objectivity and it is very
unfair that such things should Je
uttered on the floor of the House

1 said, whenever any such s ate-
ment is published by the represen-
tative of any foreign country in our
couniry we examine it. If it is such
that aciion 1s called for, we do take
action. 1 do not want to hide ihis
fact from this hon. House that this
statement is not being examined for
the first time on the floor of the House,;
this statement of the American
Ambassador was carefully examined
in the External Affairs Ministry and
their view was that it is not ac ion-
able.

Shri K. Narayana Rae: The dislinc-
tion drawn between political parties
as such and individuals as such appears
to be too tenuous and technica:., 1
do not think the answer is satisfactory.
But whatever it may be, I would like
to know fram the hon. Minister whe-
ther there would be any difference in
the attitude of the Government if the
reference in that article had been to
the Communist Party instead of the
Communists? Sacondly, I would like
to know whether in view of these
things, there iz any international con-
vention as to what exaetly is the
positian in regard to the freedom of
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the Ambassador of any foreign coun-
iry to express his views and whether
in this particular case the limits of
international propriety and convention
have been exceeded.

Shri Swaran Singh: It is true that
whea a group of political viewpoint
:s described as such and the party i«
no: named, the difference 1s tenuous.
I do accept the suggestion that 1»
imphicit in the question As to what
wiil be our attitude if a party is
ramed, we would not like any outside
Ambassador of any country to enter
iito our own internal differences
beiween various political parties. We
vurselves should be able to decide and
criticise according to our accepled
norms, according to our Constitution,
and we will not like any Ambassador
of any other country to criticise, or
for the matter of that, to applaud any
pulitical party. [ hope that there is
unammity of opinion on this issue
among all of us. About the second
question, about international conven-
tions and the like, it is well-establish-
ed tha! the Ambassador of another
country does not interfere in the inter-
nal affairs of the country to which he
i1s accredited and we take the view
that taking sides amongst political
par‘ies 1n the country to which he is
accredited certainly transcends that
that limit which should not be cros-
sed and it amounts more or less to
nterference i1 the internal affairs
and as such i, should be gveided.
About the international conventions,
they are well established that where-
as the Ambassadors have got the
right, even the duty. to remove any
misunders'andings that might be
created about their country in the
country to which they are accredited,
they should do that in such a manner
as not to transgress the limit I have
mentioned, that is to say, they should
avoid giving an impression of inter-
fering internally amongst the politi-
cal parties of that country,

st € 7e ww naw Wl wevew
w oW g oa ¥ fe owwler, e
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gl & (& Car A1 T sfge |
& qoAT argaT g Fa 1% forg 2w & oe-
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S8hri Swaran Singh: Sir, I am glad
that for a change Shri Gupta appears
to agree with Shri Umanath, although,
maybe, for different reasons.

Shri Kanwar Lal Gupta: Yes, we
agree on that point. We do not want
in'erference from either side

Shri Swaran Bingh: The Ambassa-
dor of some country might be criticis-
ing his own party; that may be the
reascn. But I would appeal to him
that instead of asking me to reply in
this general form, if he could cite to
me in any statement of any Ambassa-
dor anything which he thinks nmounr
to criticism of a political party func-
tioning in the chruntry, I will have
that matter examined. About the
general proposition, 1 have already
enunciated the position and I think
my submission and my categorical
statement on the floor of the House
will be enough notice to every mem-
ber of the diplomatic community.

A TR BA 0T AR fary
¥ udds & uaga & A dw few
§ 34%) xfwga veagR AY T WW-
T R ergT 1 s ¥
o ol & vl Tagay v amay
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Wi foelt ff fr 3™ W avEre
& qg fowrga ¥ 8 o0 g ¥
TR ¥ AT wwdWY gTeTT® R
f %€ fivd erwizw fggerm & Yrw
& & qT RETR ¥, AT W W
foar mar v IR AwWY & WY
feray q1fe g ame ¥ IR ¥
AT § oy gafua  wdr ¥
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WA g &g g g fswan
AR R QT SR¥ TEdE &
QT W & awry g7 gat & ag
J1A Gigar g fw gwddr vagm A
a fowrgy vawedw Ted fofret
¥ qrg w1 ft, 3q fowrgay T ;@
Fraar my wf wYT dry K qg A
TE ¥ [F w1 A AHAT o Vo
it o & qrg wr+ & fay gy Y 9
o7 fagr mar qv AY o A€ I 9T
1 o) foeft & ar 7y ) 7 W
fast & a7 w7 =122

Shri Swaran Singh: About the forg-
ed documents about which the hon.
Member has made a mention, I con-
fess 1 have not got the information.
If a notice 1s given, I shall collect the
information.

I do not think it 1s a matter for the
CBI1 to investigate. About this matter
having been Lrought to the notice of
the External Affairs Ministry, I have
not got precise information

Shri Hemn Barua: May I know i
Government iy aware of the fact that
at present there are deep stirrings of
an ominous nature in the US.A. and
onec American Senator has gune so
far us to sey that the food aid to
India shouid be cut down; if it is so,
whether Government is in a position
to tell us if this article written by
the American Ambassador and pub-
lished in the American Reporter snd
jts criticism have not given an on-
souragement and inspiretion to the
press in America to be anti-indisn®
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et Swaren Siagh: I gm sorry, 1
cannot either somfirmm or contradict
that. Presumably, the Ambassador,
sccording to his own statement, bas
tssuied this in order to improve rela-
tiong between Indiy and the United
Btates and ! could not presume that
t could bde his intention that this
should be picked up and anti-Indian
propaganda should be heightened in
the United States press
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(%) wt wrew  # el 9
g gy o ot il fwnit
¥ amry ¥ g wdt gt d;

(w) wav fqe & it & fwdy
ot @i Rt ¥ w1 fapife ydwn-
we st off gEd;

(7) wragd e} frewere
qfvmry fegrasie st aweser
ot & gl % faiw dwrdt we o
g o

(w) «fe gi, @ wr gw feafa
® gua s ¥ fad gt WMo
ot wrtarft & 7 § wewr wet o
fewrc §?

The Ministor of Dellonse el
Swarsa Siagh): (a) Ko, S,





